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10.9.1990 Hon. D.K. Agrawal, J.M.
Hon. K. Obayya, A.M.

—r— ‘ _"’l[?lf{o

Restoration  Appln.No.60/90 taken up. None |
appears for the applicant. This application is for recalling
the order dated 16.1.00 passed in TA No. 1139/86. On
a perusal of the original record we find that on 16.1.90
a Bench of this Tribunal passed an order for return of ! /
certain documents to the learned counsel for the respon-
dents with a direction that the office shall make an
inventory of the documents so returned and a further
direction to the respondents to produce the documents
as and when required. In our opinion the said order need
not be recalled, |

The application for restoration is, therefore,
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